BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI BENCH

Original Application 75 OF 2024 {SZ)

IN THE MATTER OF:

MD.NAHEEM PASHA AAM AADMI PARTY, MANCHERIAL DISTRICT GENERAL SECRETARY
Appellant - -1

Versus

Mancherial District Collector and Ors. .......ccceeueee. Respondents

OBJECTIONS OF THE APPELLANT ( MD. NAHEEM PASHA )

On 03rd September, 2025, My Case Was Listed For Hearing. | Had Attended The Hearing Through Video
Conference, But My Name Was Not Called By The Bench Clerk. Later, | Came To Know That The Next
Date Of Hearing Has Been Posted To The Month Of December.

I MOST HUMBLY REQUEST THAT MY CASE MAY KINDLY BE GIVEN AN EARLIER/NEAREST POSSIBLE
DATE OF HEARING INSTEAD OF DECEMBER.

I, Md. Naheem Pasha, | File A Complaint Though Gmail To Honoruble NGT Principle Bench .
Hon‘Ble NGT, New Delhi Has Bench Registered An Original Application (OA) Viz., No.756 Of
2023 On The Basis Of My Letter Petition Received Regarding Large Amount Of Smoke And
Toxic Fumes From The Andalamma Colony Dumping Yard, Mancherial Town.

Mancherial Municipality does not have a designated garbage dumping yard. It has also not
been able to find a suitable place to set it up. For this reason, the District Resource Collection
Centre (DRCC) was converted into a dumping yard. During the summer, the garbage catches
fire, releasing smoke and toxic fumes. The smoke spreads up to about one kilometer. Likewise,
the foul smell emanating from the dumping yard is causing severe inconvenience to the local
residents.

The above case came up for hearing before the Hon‘ble NGT (PB) on 24.01.2024 and the
Tribunal has constituted a 3oint Committee comprising of Representatives from Telangana
Pollution Control Board, Municipal Commissioner, Mancherial and District Collector,
Mancherial

The above case has been registered Suo Motu by the Principal Bench of the National Green
Tribunal, New Delhi as Original Application No.765 of 2023 (PB) based on the complaint
received from Mr. Mohammed Naheem Pasha which has been transferred to South Zone and
renumbered as Original Application No.75 of 2024 (SZ).
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Honoruble NGT Principle Bench, consider it appropriate that a Joint Committee be constituted
to verify the factual position and suggest appropriate remedial action. Accordingly, we
constitute a Joint Committee comprising of representatives of the Telangana State Pollution
Control Board (TSPCB), Municipal Commissioner, Mancherial, and District Collector,
Mancherial and direct the same to meet within two weeks, undertake visits to the site, look
into the grievances of the applicant, associate the applicant and representative of the
concerned project proponent, verify the factual position and take appropriate remedial action
by following due course of law. The TSPCB will be the nodal agency for coordination and
compliance.

And This joint committee comprising of B. Rahul, IAS, Additional Collector (Local Bodies), A.
Maruthi Prasad, Municipal Commissioner, Mancherial Municipality Sri G. Hanumantha Reddy,
Joint Chief Environmental Engineer, Zonal Office, RC Puram, Telangana Pollution Control
Board.

The Hon’ble National Green Tribunal had constituted a Committee in the present matter.
However, only the Mancherial Municipal Commissioner and the officials of the Telangana
Pollution Control Board visited the dumping yard. These officials merely came to the dumping
yard, inspected it, and left.

| request with committee for talk with public and how they suffer with this dumping yard but
committee did not interact with, or take representations from, the Anganwadi school children,
the Government Primary School children, or the local residents who are suffering due to this
dumping yard. They also did not meet or speak with the persons who have fallen ill on account
of the pollution and hazardous conditions arising from the said dumping yard.

The officials simply visited the dumping yard, had a brief conversation with me, and thereafter
proceeded to the District Collector’s office, where they met the Additional Collector, Shri B.
Rahul, ILA.S. They remained in the A.C. room, had tea, and then departed. It is respectfully
submitted that neither the District Collector (I.A.S.) nor the Additional Collector, Shri B. Rahul,
I.LA.S., visited the dumping yard at any point of time

It is respectfully submitted that the photographs placed below depict the overhead tanks
constructed under the Mission Bhagiratha scheme, from which drinking water is being
supplied to the residents of the surrounding localities.

It is further submitted that, due to the unhygienic conditions prevailing in the adjoining
dumping yard, insects, pests, mosquitoes, flies, and viruses are contaminating the said
drinking water supply. As a result, the public consuming this water are unknowingly exposed
to health hazards and are falling ill.

It is pertinent to mention that these photographs have been taken from the report submitted
by the Joint Committee before the Hon’ble National Green Tribunal, Chennai Bench.
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"In the year 2025, three additional newspaper clippings from regional dailies have been annexed,
reporting on the hardships faced by the residents due to the Andalamma Colony dumping yard and
highlighting the prevailing situation therein."

"The newspaper reports vividly depict the manner in which foul odour and smoke pollution are
emanating from the Andalamma Colony dumping yard, and the consequent hardships being faced by
the public due to such smoke pollution and stench. It is therefore most humbly prayed that the
Hon’ble National Green Tribunal, Southern Zone, Chennai, may be pleased to take cognizance of the
same."
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NEW PAPER CLIPPING MATTAR TRANSLATE IN ENGLISH

Namaste Telangana

* Smoke covering the dump yard
¢ Residents of the respective colonies facing difficulties

Mancherial Town, January 10:
For the past two days, thick smoke has been coming out from the municipal dump yard located in
Andalamma Colony in the town, causing severe inconvenience to the people of Green City,
Rangampet, Power City, ACC and other areas. Garbage generated from 36 wards of the town is
transported daily to this dump yard. Every day, nearly 5 metric tonnes of garbage comes to the dump
yard. These garbage piles have accumulated in large quantities. It is not known whether some fire
in the collected garbage spread and caught the entire heap, or whether someone intentionally set
fire to the garbage. Along with the morning fog, the smoke coming from the dump yard is covering
the roads, making it difficult for commuters to travel. Even though smoke has been spreading for the
last two days and people are suffocating, residents are expressing allegations that officials are not
paying attention. When asked for clarification on this issue, Municipal Engineer and In-charge
Commissioner Masood Ali said that as soon as he came to know, he took steps to extinguish the
flames, sent a water tanker to spray water and informed the fire personnel as well. He said that the
flames have now reduced and the smoke has stopped.
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NEW PAPER CLIPPING MATTAR TRANSLATE IN ENGLISH

Will the Dumping Yard Be Shifted..!

e Complaint in the National Green Tribunal
¢ Tribunal sought a report
e Land collection at another place due to public objections

MancherialTown:

Garbage is piling up in heaps in the dumping yard located in Andalamma Colony of Mancherial city.
The situation has reached a point where even garbage vehicles cannot enter it. On the other hand,
the smoke coming out due to burning of garbage and the foul smell are causing the nearby colony
residents to fall sick. In the past, a dumping yard was set up in Andalamma Colony located in the
outskirts of the town... but as the city expanded and the population increased, Andalamma Colony,
Green City, Rangampet and Power City colonies formed close to it. As people started facing
problems, M.D. Naheem Pasha of the city filed a complaint in the National Green Tribunal last year.
With this, on July 18, the National Green Tribunal South Zone Chennai initiated an inquiry and asked
to submit a report on the dumping yard. Officials have already conducted inquiries several times
and took explanations from the Collector and the Municipal Commissioner. With this, hopes of
shifting the dumping yard are rising among the locals. Although officials are identifying a permanent
location for the dumping yard, due to one reason or the other, it is becoming unusable. At present,
even after identifying Singareni land in Naspur and obtaining permission from the Pollution Control
Board, there is delay in shifting it there.

Delay in Bio-Mining

Last year, the bio-mining process was started with the aim of cleaning the garbage in the dumping
yard and making it garbage-free. More than 40 metric tonnes of garbage is being generated daily in
the city. More than one lakh metric tonnes of garbage has accumulated in the yard. The government
handed over the task of bio-mining 62 thousand metric tonnes of garbage to a private company. The
company has already removed almost half the garbage in the yard by completing the bio-mining
process up to 66 thousand metric tonnes. Still, more than 60 thousand metric tonnes of garbage
remains piled up. As garbage is being dumped every day, it keeps increasing. Since an Anganwadi
centre and a government primary school are located right beside the yard, children are facing
difficulties. Every monsoon, along with the bad smell, people are suffering from mosquitoes and
diseases. When contacted regarding the shifting, Mancherial Municipal Commissioner Sampath
Kumar said that he has taken charge only recently and does not have information.

Struggle for Shifting

The residents of Andalamma Colony are fighting to shift the dumping yard away from residential
areas. | complained to the National Green Tribunal stating that people are suffering from foul smell
and health issues. While the inquiry is going on in Chennai, officials mentioned in the report
submitted to the NGT that all the garbage in the yard has been completely bio-mined and removed.
But more than half of the garbage still remains piled up in the dumping yard. Officials must strive to
shift the dumping yard for the sake of the people.

— M.D. Naheem Pasha, Complainant, Mancherial
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NEW PAPER CLIPPING MATTAR TRANSLATE IN ENGLISH

Namaste Telangana

Is the Dump Yard Not Going to Be Shifted?

¢ A report to the National Green Tribunal stating the problem will be resolved within three months
e Even after nine months, no attention

o Officials saying “We are doing bio-mining... shifting is not possible”

¢ Locals’ anguish that thick smoke is causing diseases

* Smoke emitting from the dump yard in Andalamma Colony

* Request to keep the promise made “It should be shifted as soon as possible”

We have been suffering for many years because of this dump yard. Not just one day. Every day smoke
keeps coming. We are suffocating without being able to breathe. We are getting diseases. Officials
should shift this dump yard to another place as soon as possible.

— Chinnala Lakshmi, Andalamma Colony
“They must keep their promise”

They said they would shift the dump yard from here in three months, but now it is becoming a year.
We are poor people. We cannot go and live anywhere else. Anyone in Mancherial will say this. If we
fall sick, we don’t even have the capacity to go to a private hospital. We can’t say anything more
than this. Officials must keep their word and shift the dump yard from here.

— Pachhaswapna Rani, Andalamma Colony

The dump yard located in Andalamma Colony of Mancherial seems far from being resolved. Officials
who submitted a report to the National Green Tribunal saying they would shift it within three
months have not taken any action even after nine months, which is causing concern. Locals are
pleading that they are falling sick due to the thick smoke and that the dump yard must be shifted to
another location as promised.

Process not moving despite report given

The demand to shift the dump yard in Andalamma Colony away from the city has been long-
standing. Locals have repeatedly requested officials to shift the dump yard, saying that they are
frequently falling sick due to the thick smoke and carbon emissions that arise when the waste here
is burnt, but there was no result. As a result, last year a complaint was filed before the National
Green Tribunal. As per the directions of the National Green Tribunal Delhi, a joint committee was
set up with the Collector, Mancherial Municipal Commissioner and Pollution Control Board officer.
The committee inspected the dump yard and submitted a report on the situation here. They
submitted the report in April last year, saying they would resolve the problem within three months.
But even after nine months, the process of shifting the dump yard has not moved forward. In this
regard, not only have officials been negligent, but there are also allegations that officials have given
a misleading report to the National Green Tribunal.
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What the report submitted to the National Green Tribunal says...

® Since the year 2000, waste is being dumped in the two acres located in Ward No. 9 of Andalamma
Colony. Every day, 45 metric tonnes of waste is generated within the municipality limits. They
initially planned to shift this waste to four acres in Pochampad of Hajipur mandal. But as locals
opposed it, it was not possible, so the dump yard continues at the present place.

¢ When the dump yard in Andalamma Colony was visited, no flames or smoke were found there.
There is a borewell in working condition in this yard. If a fire accidentally breaks out, it will be useful
to extinguish the fire. Along with this, two water tankers are present here every day.

* Some miscreants living nearby are intentionally setting fire to the dump yard to create disturbance.
To prevent this, watchmen are working in shifts 24 hours near the dump yard. They have the phone
number of the local fire station. Whenever a fire breaks out, they contact the fire station.

® To carry out bio-mining of the waste in the dump yard, the Telangana State Pollution Control Board
has initiated measures. With a time-bound plan, we will complete bio-mining by September 2024.
The process has already begun.

* Considering the opposition from locals, within the next three months we will shift the dump yard
to another area and take up solid waste management and disposal. Since there is a high chance of
fire accidents during summer, additional fire engine vehicles will be arranged. As setting up the
dump yard in another place may take some time, we will take measures to ensure locals do not face
any inconveniences until then.

“Everything mentioned in the report is false...”

Locals are angry that all the points mentioned in the report given to the National Green Tribunal by
the three-men committee are false. They say security staff are present near the dump yard only
during the daytime and no one stays there at night. They complain that people set fire to the garbage
left after bio-mining during the night, and because of that unbearable smell and smoke arise. Officers
claim unknown persons are coming at night and setting fires, yet no action is being taken to catch
them. Locals say the claim that water tankers are placed there to extinguish fires is also false — the
tankers come only when the fire breaks out and sprinkle water, but they are not available there all
the time. They say for the past ten days smoke has been coming continuously. Once a fire is lit, they
are forced to suffocate in smoke for several days. Until recently officials said they would shift the
dump yard, but now for the past few days they are saying that bio-mining is going on and that there
is no possibility of shifting it anywhere. Locals are demanding that the dump yard be shifted from
here as soon as possible in accordance with the report submitted to the National Green Tribunal.
They recalled that the previous Collector said the dump yard would first be shifted to Pochampad,
and when that was not possible, it would be shifted to 20 acres in Thallapalli village of Naspur limits.
Keeping in view the difficulties and health problems faced by locals, they request that officials at
least now take action to shift the dump yard.
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Telangana ¢ Today

Shifting of dumping yard
delayed in Mancherial

9 months passed since a 3-member committee
filed report to identify suitable land in 3 months

SANTOSH PADALA

Mancherial

Shifting of a dumping yard
of Mancherial municipality
from Andalamma Colony
on the town outskirts to
some other place is being
delayed for over six months.

On January 1, 2024, a
three-member joint com-
mittee comprising Telan-
gana Pollution Control
Board, Municipal Commis-
sioner of Mancherial and
the District Collector was
formed based on directions
of the National Green Tri-
bunal (NGT) which heard a
case against the civic body
for allegedly burning
garbage at a dump yard in
Andalamma colony. A local
RTI activist Naheem Pasha
moved NGT, expressing
concern over the toxic
fumes from the garbage.

In April of the same year,
members of the joint com-
mittee inspected the site
and prepared a report incor-
porating observations and
remarks. As per their report,
steps would be taken to
identify suitable land to es-
tablish a municipal solid
waste and treatment and

disposal facility within three
months.

However, the dumping
yard is still being operated
at the same spot near An-
dalamamma Colony, caus-
ing inconvenience to resi-
dents of the locality.
“Municipal officials are
showing negligence in hon-
oring the directions of NGT.
They should take steps to
shift the dump yard. None of
the remarks is being fol-
lowed by the municipality,”
aresident regretted.

Officials said that 45 met-
ric tonnes of waste is gener-
ated in the town every day.
They stated that the solid
waste was being dumped at
the ground created in two

acres of land due to lack of a
dumping yard. A piece of
four acre land was identified
on the outskirts of Pocham-
pahad village. However, lo-
cals expressed objection to
creation of the dump yard.

The officials further said
that certain miscreants were
setting the garbage on fire to
cause unrest among locals.
They, however, informed
that measures were taken to
shift to a 20-acres of land
that was recently identified
to establish the solid waste
and treatment and disposal
facility near Thatipelli vil-
lage in Naspur mandal.
Steps would be taken to
shift the dump yard to the
new site soon.
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NEW PAPER CLIPPING MATTAR TRANSLATE IN ENGLISH

Suffocating with Smoke..!

* Smoke in the dump yard at Andalamma Colony
e Frequent fires in the dump yard

* People in nearby colonies facing difficulties

e Demand to permanently shift the dump yard

Mancherial Town:
The dump yard belonging to the town is located in Andalamma Colony. The garbage in the
dump yard frequently catches fire, and the smoke spreads into that area as well as to the
surrounding colonies, suffocating the people. Since it is winter and the garbage is burning,
smoke is increasing, causing respiratory problems for many. Children, elderly people, and
those with chronic diseases are falling ill due to the smoke coming from the garbage. This
dump yard was set up far from Mancherial town in the past, but as the town expanded, it
came closer to the colonies. The people of nearby colonies are already facing difficulties every
day due to the foul smell from the garbage heaps, and by inhaling the smoke caused by
burning garbage, they are falling sick.

Garbage piling up into heaps...

More than 40 metric tonnes of garbage generated daily from Mancherial town is being
dumped every day in the vacant land belonging to the municipality located in Andalamma
Colony on the outskirts of the town. The garbage is piling up into heaps. Earlier, arrangements
were made to separate wet and dry waste and produce organic fertilizers from them, but later,
as it was neglected, the accumulated garbage frequently catches fire. The people of nearby
colonies are experiencing daily hell due to the foul smell from the garbage and the smoke
emitted from the burning garbage. Regardless of the season, children, the elderly, and youth
alike are frequently falling prey to diseases. The number of people suffering from respiratory-
related diseases is increasing. Though the process of bio-mining the garbage was started
recently, due to delays in removing the heaps of accumulated garbage, the local people are
facing difficulties. As the bio-mining process is not speeding up and unknown people are
setting fire to the piled-up garbage, smoke is spreading frequently. The residents of the
colonies have staged protests several times demanding that the dump yard be removed from
Andalamma Colony. The local people are demanding that the dump yard be permanently
shifted and that the garbage should not be allowed to burn. With Mancherial becoming a
Municipal Corporation, the Naspur Municipality as well as eight villages belonging to Hajipur
mandal have now been merged into the Mancherial Municipal Corporation. If garbage
continues to be dumped in Andalamma Colony itself, there is a possibility of even more
problems in the coming days. When the Mancherial in-charge Sanitary Inspector was asked
about this, he said that precautions are being taken to prevent the garbage from being burnt
in the dump yard, and that they are taking measures to extinguish the fires that arise due to
unknown persons setting fire to the garbage.
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It is respectfully submitted that no fire-fighting vehicles have been stationed at the said
dumping yard, nor has any watchman been appointed. No steps whatsoever have been taken
to mitigate the hardships being faced by the residents due to the said dumping yard. The
condition of the dumping yard prior to the filing of the complaint, at the time of filing the
complaint, and even subsequent thereto, continues to remain the same. The statement that
the Andalamma Colony dumping yard has been vacated is false and misleading.

It is further submitted that merely for the purpose of showing compliance before the Hon’ble
National Green Tribunal, Southern Zone, Chennai, a photograph was taken depicting

sprinkling of chemicals at the dumping yard and the same was submitted in the report, though
in reality no effective measures have been undertaken.

N aharpadle

DATE. 10.12.2025 PETITIONER NAME & SIGNATURE
PLACE. MANCHERIAL. ~ MD. NAHEEM PASHA

AAM AADMI PARTY,
MANCHERIAL DISTRICT GENERAL SECRETARY

CELL. 9573023795
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